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"In   accordance  with   the  provisions  of 
Rule 'Hi nl' the Rule of Procedure and 
Conduct of liusiness in Lok Sabha, 1 am 
directed to enclose herewith the Appropria-
tion (Railways) Vote on Account Bill, ll)72. 
as passed by Lok Sablia at its sit t ing held 
on the 20th March. 1972. 

The Speaker has certified that this Bill is a 
Money Bill w i th in  the meaning of article 
110 of the Constitution of India."' 
Sir, I lay the Bill on the Table. 

THE BUDGET (RAILWAYS) 1972-73—conld. 
(General Discussion) 

THE MINISTER OF RAILWAYS (SHRI 
K. HANUMANTHAIYA): May I bring to the 
notice of the hon. House that this is a matter 
which is sub fudice before the Delhi High Court 
? 

THE VICE CHAIRMAN (SHRI RAJL-
NDRA PRATAP SINHA) : The matter which is 
the hon. Member has referred to is sub judke 
before the Delhi  High Court. 
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The House stands adjourned till 2.00 P.M. 
The House adjourned for lunch at one   
minute   past one of the Clock. 

The House reassembled after lunch at two 
of th? Clock. THE VICE CHAIRMAN (SHRI 
RAJENDRA PRATAP SINHA)  in the Chair. 
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that first class, second class and the air-conditioned 
bogies can be converted into third class sleepers. 
The Railway Ministry will get more income from 
third class passengers. It will also eliminate so 
many troubles and discriminatory treatment being 
accorded to certain VIPs in the country. 

Now. 1 would like to say something about the 
Railway Board.    1 would like to know whether 
the Railway Board has been reorganised after the 
Oanguli episode.   1 want to know how they 
propose to avoid such incidents in future.   1 want 
to mention about the elimination of coal-based 
engines and the dieselisation and electrification.! 
find that very well organised loco sheds are kept 
vacant.   And   there is no suggestion   about   
conversion   of  such   loco-sheds and the 
workshops into manufacturing workshops so  that  
wagons are made.   The difficulty about wagons is 
increasing day by day, wagons are not available 
even for perishable goods.   There are also reports 
from various quarters that corruption is very badly 
prevailing at the railway officers' level for the 
supply of wagons even for perishable goods and 
daily necessities, essentials, of life.   If these work-
shops are   converted for manufacturing wagons 
and small necessary articles, then I believe the 
Railways will not only increase their revenue but 
also will solve the problem of discharging a certain 
number of employees who are engaged in the coal 
engines. 

1 cannot remain without mentioning some-
thing about ticketless travel. The hon. Minister 
has mentioned about the cooperation and 
coordination of certain State authorities with the 
Railways in detection of ticketless travel. But 
we were expecting such coordination from all 
the State authorities, and T want to know from 
the hon. Minister whether all the Slate 
authorities have been requested about this, what 
their reaction is, in what way they have been 
able to help the Railway authorities in detecting 
ticketless travel so that this heinous crime  is 
stopped. 

The States have nationalised road transport. 
But there is no mention of any finance or help 
or assistance to such road transport 
undertakings which are working as the feeder-
lines of the railways. To the best of my 
knowledge, in certain road transport under-
takings, the Railways have got a share. And in 
view of the fact that the road transport 

I undertakings of the private concerns are 
earning a lot and competing with the Railways 
the Railways should help and finance th< 
nationalised  road  transport  undertakings o 

SHRI K.C. PANDA (Orissa): Mr. Vice-
Chairman, Sir, at the very outset 1 would like to 
congratulate the officers and workers of the 
Indian  Railways for their hard work and for 
keeping up the   prestige  of the country during 
the last war.   The Budget envisages a surplus of 
Rs. 9.08 crores in the current year and that too 
alter the Railway Convention Committee has 
recommended to be remitted Rs. 22 crores out of 
the dividend which was to be paid by the 
Railways.   Again,   in   the  year   1972-73 the 
Railway Ministry has proposed to increase the 
fares and freight amounting to Rs. 49.50 crores. 
With    an    anticipated    increase     in 
expenditure of Rs.   24.8 Crores   the Surplus 
anticipated is only Rs. 32.43 Crores, In this 
connection  1 would mention that every yeai you 
are ra is ing the fares and in certain year! the 
freight also.   Now that the Union Govern ment is 
publicising much more of the sociali stic order in 
the country, I would suggest why not we accept 
one class on the Railways, so 
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the different States so that they can coordinate 
their work not only with the Railways but will 
also enable to get an income to the nationalised 
sector and also work as I'eederlincs to the 
Railways. 

As pointed out by one of my friends, I fail to 
understand what is the criterion for the 
conversion of the narrow-gauge lines, which 
has been decided by a High Power Committee 
as a losing proposition. Since all the narrow 
gauge lines are declared to be non-profitable, 
what is the criterion, how are they going to take 
up the conversion ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES (SHRI 
SHAH NAWAZ KHAN) : Metre gauge. 

SHRI K. C. PANDA : I correct myself, 
metre gauge. How has it been taken up ? 
Statewise or Zone wise. I think that all of them 
give no profit to the Railways. 1 mention about a 
particular line in my State-Rupsa to Bangriposi 
via Rairangpur can be converted into broad 
gauge and joined to Badampahar because a 
broad guage line has come from Tata Nagar to 
Badampahar. Only a small distance of 
conversion of this line is needed and then from 
Rupsa to Jamshedpur will be a broad gauge line 
and it will be serving the entire area which 
produces irou'ere and other minerals and also it 
will take the Utkal Express from Jamshedpur to 
Rupsa so that the mileage and other atrocities 
being committed in Utkal Express between 
Kharagpur and Balapure will be avoided. It will 
be economical as also it will serve the needs of 
the people. But I find no mention about 
conversion in these areas. 

Then 1 should like to come to some important 
difficulties about my own State of Orissa. I think 
all hon'ble Members know very well that we 
have got the Utkal Express. We were very glad 
when the Minister announced in this House that 
there will be an Express from Delhi to Puri. It 
covers the longest mileage and the longest time. 
1 wish it were not named as the Utkal Express 
because, it seems, the name Utkal somehow or 
the other does not encourage the Railway 
Ministry to make any improvement in that 
Express. By the time it reaches Agra most of the 
passengers have changed the train to reach Delhi 
earlier. The Utkal Express takes more than six 
hours to cover the distance between Agra and 
Delhi whereas an ordinary passenger or Express 
train takes hardly 3-4 hours.   We have been . 

writing to the Railways to change the timing of 
the t ra in  but the Railway Ministry turns a deaf 
ear to our request. 

In reply to one of my letters to the Railway 
Ministry I was told that they wanted to have a 
Waltair Delhi-Express via Raipur. Bilaspur, 
Katni and so on. But we have not been able to 
hear anything up till now, now do we find any 
proposal in the next Budget although it will 
serve not only the southern part ol Orissa, but 
also the northern parts of Andhra Pradesh and 
some portion of Chhattisgarh areas. 

Sir, there was some hue and cry about shifting 
the headquarters of the South Eastern Railway.   
We had a lot of correspondence. Later on, the 
Orissa Chief Minister, Mr. Bis-wanath Das, was 
somehow or other able to convince the Railway 
Minister who agreed that the headquarters of the 
South Eastern Railway was to be shifted to a 
place somewhere  in Orissa.   We have got the 
largest marshalling yard in Rourkcla, and Orissa 
happens to be the central portion of the area of 
activities of the South   Estern   Railway.    It    
has   scope   for expansion of railway lines in 
many areas.   But 1 do not know the reason, 
which is best known to the  Railways, why no 
action was taken. Neither any action was taken 
nor Ihc assurance that the headquarters is to be 
transferred to Orissa was withdrawn.   It has not 
been shelved either.    I   would   mention   
another   incident which appeared in the papers 
of   West Bengal. Some of the Central leaders 
said "Aagun jale jabe" if the headquarters of 
Gardenveach is transferred to Orissa.   That is, 
fire will burn in Calcutta. Why   ! Calcutta was 
the headquarters   of  the   entire   country.   
Then   the Capital was shifted.    Calcutta was 
the headquarters  of Bihar,  Orissa and  Bengal. 
Then each    State   got   separated.   Calcutta    
also happended to be the headquarters of so 
many railways.   Now the other railways have 
their  separate headquarters.   Sir, here I would 
like to mention that had there been no necessity 
to connect Calcutta with Bombay or Calcutta 
with  Madias, perhaps there would not  have 
been any railway in Orissa up till now.    In the 
entire track of 1,600 kilometres or so in Orissa, 
if you take away the two main lines of Calcutta-
Nagpur  and   Calcutta-Madras,  only a few 
hundred miles are left which serve the people  of 
Orissa.    In   that,  too the  Raipur-
Vijayanagaram railway line   was constructed 
only to transport manganese and iron are from 
Madhya   Pradesh   to   Visakhapatnam.   Even 
the DBK railway was constructed with the help 
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of Japanese funds. Bui Ihc assurances and 
commitments made by the highest Railway-
officials, while constructing the DBK railway, 
have noi so far been fulfilled. 1 would mention 
an example. The irrigation water which used 
to pass through the railway track is blocked in 
a certain place. Here, on one side of the 
railway line, the cultivators enjoy a bumper 
crop, whereas on the other side, the field is dry. 
Even now when the State Government or the 
local authorities press for having a small hume 
pipe, which was assured previously, it is not 
being allowed, and the cultivators are suffering 
If such things go on, Sir, how long will the 
people remain contented with what is happen-
ing ? 

Then I would like to mention about some 
overbridges  where so  many accidents  occur. 
There is need for one overbridge in Titlagarh 
which   is   supposed   to   be  the  sub-
divisional headquarters   of   the   Railways.   
The   entire town has been divided into two 
parts by the Railways.   So many accidents 
have occurred near  the  level-crossing.   The  
State  Government has provided the land.   
They have also agreed to construct the 
approach road.   The Minister of Railways 
assured us here in this House and in several 
committees that he would take up the work in  
1971. I have thoroughly gone through the 
Budget papers of the Railways, but I find 
nothing regarding the construction of the 
overbridge.   1 am glad that they have 
mentioned about another overbridge in 
Kesinga which,  I  hope, they will implement 
very soon.   And two other overbridges are 
needed in Bolangir, the district headquarters 
and in Bargarh which is one of the best 
markets in that area.   Here the main road 
passes over the railway line and there was an 
assurance in wiriting even, that the 
overbridges would be constructed in 1971.   
But 1 do not find them in the Railway Budget 
or in the explanatory notes that they have 
given.    I  fail to understand why it is being 
neglected like that whether for want of funds 
or for want of feelings for the people of Orissa 
who are dying every week or every fortnight 
one by one on these level-crossings. 

I want to mention one more serious thing. 
The D. B. K. Railway has constructed a track 
from Kotabalasa to Bailadila. It was constru-
cted to take iron ore and in this 20th century 
the railway line was constructed in such a way 
that the railway authorities give the 
explanation 

that neither passangers nor any raw  materials for 
any other industry can be transported on that  line.    
What  more disgraceful work can we find than 
this '.'   And I believe the Central Government   
has   already   given   licences   for two major 
industries in  Ihatfarca in Koiapul District, one 
paper mill and another aluminium plant.   And 
they have been refused and told very clearly that 
their raw materials cannot be transported on that 
line because the gradient is so much that no 
transport of materials other than iron are can be 
made.    1 do not know how the Railway Ministry 
is going to reconcile the needs of the people and 
how long they can ask us to remain silent even for 
passenger traffic or for transport of any raw 
materials in that area.   Again, the D. B. K. 
Railway has constructed railway stations at very 
distant places and they had assured that in 
between stations there would  be passenger halts.    
Tor the past six years we have been trying our 
best to impress upon  the authorities to have some, 
passenger halls at least for five minutes or three 
minutes or two minutes, but to no avail.    1 want 
to mention one other thing.   Tusra is a market 
where Adivasis from three or four districts. even 
from Andhra Pradesh, come to dispose of their 
goods.   At the level crossing of the road and 
railway line leading to Tusra which is about five 
miles from the railway line, we want a halting 
station, but to no avail.   I have myself moved  for 
so  many  unmanned  level crossings where 
accidents are occurring.   But in spite of the 
inspections made by the officers for the last two 
or three years, nothing has been done up till now.   
Then I come to the coastal :trea.   All Mambers of 
this House must have iieard that Paradip is the 
deepest port in the :ountry.   Paradip Port was 
constructed, but there was no railway link and the 
Minister issurcd in (his  House and elsewhere that 
it ivould   be  completed   by   197J.   Again  after 
some time it was revised and we were assured that    
it would be   completed by 1972.     But even after 
the rains no work has been started up till now.   
How do they think that the people of Orissa will 
remain contented with what they are giving now ?   
There was a suggestion by Orissa Government 
and other people to connect Talcher and  
Bimlagarh.     But after a wide survey the Railway 
Minister said that it will not be a feasible line and 
that it will not be economic, and  they  suggested  
the other line joining Banspani  Jankhpura and 
mining areas which would join from  Rourkela 
and Jaipur Road.   They agree that it will be 
economical. But what is happening to that ? There 
is no 

 



119 Budget (fa(lways) [ RAJ YA SABHA J 1972-73 120 
 

f Start K. C. l'aiidii ] 

sign of its being taken up.   Is it proposed to be 
taken up ? 

There is no good road connecting the Hitcr-
land with Gopalpur port which is going to be 
developed. This area is inhabited by Adivasis 
in the district of Phulkani. There was a proposal 
from the Orissa Government to connect 
Gopalpur with Borhampur and Borhampur with 
Bolangir. But there has been no survey nor 
even an assurance that this link will be taken up 
either in the Fifth Plan or Sixth Plan or even in 
the Seventh Plan. We are not having any reply 
from the Government so far. 

Lastly, the Union Government has been 
saving thai they will remove all regional imba-
lances in the country. 1 would like to ask the 
Railway Minister one thing. As I have already 
mentioned, we are a peace-loving people. We 
arc being continuously neglected. Do you want 
the peace-loving people of Orissa to launch a 
direct, non-violent action to get these works 
done by ihe Railway Ministry or (hrouth some 
other source ? I do oof want thai lo happen. 1 
hope you will not provoke us to do that. But if 
this kind of attitude continues towards 
Orissajand its peace-loving people, how long do 
you expect them to remain silent and contented 
with what they are getling from you ? I sincerely 
hope that you will not continue this attitude in 
which case they will have to take to legal and 
non-violent means to get these things done by 
the Railways. 
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SHRIMATI SATYAVATI DANG (Hima-
chal Pradesh) : Mr. Vice-Chairman, Sir, I rise to 
congratulate the Railway Minister for the very 
hopeful Budget that has been given to us this 
time. It is not only because there is 
improvement in the working of the Railways, 
but so many other things seem to be happening 
in our country which are very encouraging. But 
1 must say that my Pradesh is the only Pradesh 
in which since independence not an inch 'of 
railway line has been built. We have been 
shouting on the top of our voice, but the only 
thing that we hear is that the Kalka-Simla 
Railway is costing the Government too much 
and that you are going to discontinue it. That is 
the only improvement that has come to our 
Pradesh. I understand that mostly our Central 
Government is worried about the money spent 
on us. I can say this much that any place in a hilly 
area will cost the Central   Government   monev   
hwano   i>;lK' 

areas are never easy places. When people tell us 
that we are a backward people, I say that we are 
not a backward people in the hills. We are 
handicapped people. We have to do so many 
things which the people of the plains cannot 
understand. Take the case of roads. If you want 
to construct a road in the plains, it will not coit 
the Government much. To construct a mile of 
road in the plains it will cost the Government a 
lakh of rupees, but in the lower hills it will cost 
Rs. 3 lakhs per mile. In the upper reaches of the 
hills it costs from Rs. 5 lakhs to Rs. 7 lakhs per 
mile. Does that mean that the Government is 
going to stop all road construction in my 
Pradesh ? Are the Central Government going to 
think only the money part of it ? 1 think we the 
people who are living in the hills are 
handicapped. So, it should be the duty of the 
Central Government to provide us with certain 
railway lines which are essential. We can 
understand that the Government cannot give us a 
railway line everywhere, but there arc places 
where railway lines should be given. Do you not 
know that Himachal Pradesh is the only Pradesh 
where not a single bit of metre gauge or broad 
gauge has been added ? We have got two lines, 
viz. one from Kalka to Simla and the other from 
Pathankot to Joginder Nagar. These are the only 
two small gauge lines we have got. I know that 
they are not paying. They will never be paying. 
And our Government is not going to th ink  only 
about paying capacity but ihey are going to see 
about those people living in those handicapped 
areas, how they are going through. 

Sir, I must, first of all, say about some small 
things which have come to my notice. One is 
that the Government is losing a lot of money by 
ticketless travel, because of people who do not 
buy tickets. I have got a humble suggestion to 
make, because—I know—if the Government can 
check all the people who are going without 
tickets, they do not have to increase the fare for 
the people. Otherwise, they are increasing the 
fare every time and it is becoming impossible for 
the people to travel by train which is the 
cheapest means of travel. But we are also 
paying for those people who are not buying 
their own tickets. I have got a submission. Like 
the foreign countries, there is no place like a 
platform. You buy a ticket and you get into the 
train. Unless you have a ticket, you cannot go 
in. Half of our trouble is, every Tom, Dick and 
Harry is walking into the platform by buying a 
platform ticket paying ten or fifteen paisc.   My 
submission is that we 
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should be one platform outside. I know. If there 
is no platform ticket, the Government will lose 
plenty of money. We should have an outer 
platform where people can go along With the 
passenger. But into the inter platform only those 
people who hold tickets should go. And if some 
old person or disabled person must go in, there 
should be a ticket which he has to buy for, say, 
Rs. I or Rs. 2. Then only those people will go 
who have to go there. 

Another th ing  1 felt was this. We have got 
the big gale through which people walk in rows 
of four or five . And they will walk e\eii 
without showing their tickets. And while going in 
or out nobody cheeks them. If you put up a 
revolving gale, then each time only one person 
will go and the person who is checking the ticket 
will have the benefit of checking all the people. 

Further,   what   I  find   at   Kalka   Railway 
Station is this that a fight is going on because 
of excess of luggage.   And railway people are 
asked to Catch 10 per cent or something of the 
people for   excess luggage. That is unfair    to 
those people who ate   checking the luggage 
because   luggage-checking   should   be   before 
they enter, not after they have got down.    I 
feel that if there is a weighing machine from 
where the people are going enter   other their 
luggage, the individual will have to pay for 
the evcrs before he enters the platform. There 
should not be any place where there is no 
weighing machine in   the enterance of luggage 
room.   I wish to tell you a few days back, 1 
carried certain heavy luggage because of the 
election, 1 had certain materials with me.   1 
must be having about 10 maunds excess luggage. 
1 went to the weighing machine 1 put my luggage 
on it and looked for the clerk but could not 
find him.   And the train was leaving.   1 had 
to lake the luggage with me unweighed.    I told 
the guard, "1 am taking excess luggage." This 
happened  because the weighing machine was | 
not there at the gate.    It should be on the   gate 
through which the cooly is carrying the luggage. 
The cooly should be weighed along with the 
Aiggage.   You can put   1 r    maunds for  the 
cooly.    That   way,   a   person   standing   there 
does not have to     go and see the needle    in 
other place. It is done there, in air travel and 
we should not mind paying for excess luggage 
because in air travel also we are paying for 
each pound of excess weight of luggage which 
we are   carrying.   And why should we carry 
..........'----- """ "''fh ""♦   navina But one should 

not be stopped on the way because one has got 
excess luggage. So, 1 feel that if you have got a 
sparate gale for the luggage people and another 
for those wiih no luggage, a revolving gate, side 
by side by which they can go through them it 
should solve the problem. Then there should be 
a special gate for the luggage which should not 
be very far away from the passenger entrance. If 
you do that there will be lots of income on 
account of excess luggage because the person 
cannot enter unless he has paid for the luggage. 
At Kalka, whenever I get out, I find that the 
people who are caught for excess luggage are 
poor people alone because the officials are very 
much afraid of a well-dressed person. They 
hesitate to cheek him fearing that he might be an 
M. P. or a Railway officer or a Minister. 
Therefore, he looks around and spots out the 
poorest person to cheek him and harass him. I 
know it because every third day I am at Kalka. 
Therefor, I can talk only about Kalka. And what 
is happening at Kalka must be happening 
elsewhere too. First of all there is no security for 
the security of the railway employee's who is 
checking the luggage and the passenger may 
Start beating the official because people are 
absolutely furious about the whole thing.  

Then, the bogies lor coal get short and all the 
people shout about Coal shortage. Presently we 
do not have factories as yet. Hut we will be 
shouting soon when we have started factories in 
Himachal Pradesh. Bringing coal is getting 
difficult. You do not need coal for running the 
factories alone, but you need it for the railways 
too. Let us encourage our Government to have 
electricity, where they have got its generation 
arrangements, for running the railways because 
that would save coal for other things. Secondly, 
1 feel we would be saving wagons for other 
commodities which have to be   brought  in by 
rail. 

The other things, as was rightly said by one 
of our fellow Members here, is in connection 
with the late running of t ra in .  So many times 
the passengers are not informed about the late 
running of trains because the telephone system 
in the railways is the poorest as it seems that the 
winding sort of telephone used at the railway 
station is at least seventy years old. I t h ink  the 
Railways should be one of the places where there 
should be the best arrangement as tolas the 
telephonic communication is concerned because 
that will help the people knowing what is 
happening around. 
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Then let mc tell you something about the 
litil\v;»>    attendants.   As some (rf the hon'blc 
Members have already said, we do not know why 
we are having railwav  attendants. Possible he is l 
here to see that I he passengers do not light with 
each other.    Hut I feci the  job of the railway 
attendant  is to a t tend   to  the  people who are 
there. I have to get up at a particular station every  
time at  6 o'clock, or whether  I come   from Simla 
or go to    Simla because the train  reaches at  
about  6-20 in  the morning. Every lime I have 
told the attendant to wake me up at such and Mich 
a  place but he has forgotten.    Now I have given 
up asking him. Now I have got a little alarm clock 
which works better than the attendant. This way    
1    can avoid the inconvenience to the  fellow. I 
just do not understand why the attendant cannot 
tell me. "Madam, you have reached (he station". I 
know so many times people are sleeping and they 
do not know that they have reached the station.    
It  is all  right  in day time.    Bui  in the early 
mornings this much courtesy should be shown by 
the attendant.    It should be the i r  duty.   I   have  
actually  complained  about   it once or twice.    
But it is no use complaining when nobody is 
going to listen about it.  That is why 1 have given 
it up.   1 thought it is a good opportunity to let the 
Railway Minister know that 1 have got an alarm 
clock which is more effective. 

SHRI AKBAR ALI KHAN (Andhra-
I'radesh) : Now the Minister will see to it that he 
is more effective. 

[The   Vice-Cnairman   (Shri   Ram Sahai in 
the Chair ] 

SHRIMATI    SATYAVAT1   DANG    :   1 
must tell you, Sir, that we in Himachal Pradesh 
are finding it very difficult because our leaders 

and our bosses at the Centre do not seem to 
realise what Himachal Pradesh  is  and  why 
should Himachal Pradesh have broad gauge. 

Sir, when  we  have  good  relations  with  the 
State next to us. we have no difficulty.   But 
when there is a Ministry next to us which is 

not very helpful like the one in   1967-68, when 
wc had  an  Opposition  Ministry  in Haryana 
and also in the Punjab, all our wheat, all our 
commodities were stopped by road by these 

Governments.   So much so, when one of our 
Ministers was coming in   one day and his 

grandchild was having a packet of biscuits in 
his hand, the authorities took even the biscuits 

away saying, "You cannot bring anything from 
Punjab or Haryana to Himachal Pradesh". 

I  Know  it should   not happen in democratic 
countries and one pradesh has to be generous to 
another pradesh.   But  we cannot  control 
everybody.   We   feel   very   strongly   that   if 
Himachal   Pradesh   also  had  a  railway  yard 
and a railway line coming into the pradesh, we 
will not have to depend on road traffic.    It 
becomes so  humiliating.   When   I   was  going 
through Chandigarh one day.  I  was stopped like 
everybody else and when  be sm   me, he said, 
"would you open your ear-boot   '.' We have 
caught someone taking wheat into Himachal 
Pradesh".    Now I keep my car tools in a gunny 
bag.   And  when  he  pounced   on  my gunny 
bag, he found something verj hard there.  1 hen I 
told him, "ihe wheal in Himachal Pradesh has 
become \cry hard."    It becomes so hurtful to us. 
If the Central Government is not going to realise 
our difficulties, who is going to   realise    our 
difficulties   '.'   The}   have  no control on the 
provinces.   If they want to stop wheat, they can 
stop it.    If the railway line is there, if we have a 
railway yard there, we can  always  transport 
wheat  from  anywhere; We do not have, to 
depend   on Punjab or Haryana.   We do not have 
board gauge line and that is why there is a hue 
and cry  for a yard at Parmanu.   It is only three 
miles from kalka.   We   have again   and   again 
asked the Government,   "Please   have some 
mercy on us.   Give us some    place where wc 
can bring our goods from other places."   All our 
goods get down at Kalka and kalka is in Haryana. 
If Haryana stops us from taking the goods by 
road we cannot lift the goods.   Don't you think 
Himachal Pradesh deserves lew railway yards in 
Himachal Pradesh  ?   Do we have to go through 
this torture all the time 1   If we want to take   the 
goods by road, we are not allowed. The 
neighbouring States do not allow our trucks to 
come in.   Every truck which goes there is 
ehallaned before it reaches Kalka. But have to 
face it.   1 know if the Central Government  is 
sympathetic, we do not have to go through    this. 
1 know it will be hard on the people of Kalka 
who live on us.   We do not want to take away 
anybody's bread and butter. (Jut we feel strongly 
that if we have this yard and this railway line,   it 
would he helpful to us.   When we asked the 
Central Government, it was surprising that they 
said, "Why don't you pay for your own railway 
line from Kalka and yard ?"    Have you ever 
seen the Central Government asking any State 
Government to build  its own  railway yard   '.' 
Are we stepchildren  of the  Central Government 
?    Are. we not allowed ever a yard when 
everywhere you are having it  ?   Must the poor, 
little Himachal Pradesh suffer all the time ?   This
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put.   1 would also say one way of reducing the 
expenditure is instead of having the small gauge 
starting from Kalka, have it start from Paramanu.   
Another thing 1 always feel whenever I go up and 
down on the Kalka-Simla train is that we have 
about 17 or 18 stations on that 52  mile stretch, or   
it    may    be   about   70 miles.   Hardly     any   
passenger   gets   down at any of these   stations   
excepting     at    4 or 5 stations.   1 have a 
submission.   You only keep those people who 
check or man these four or live stations where 
people get down and get in; all the rest of the 
railway paraphernalia can be reduced at other 
stations and a telegraphic connection between  the 
stations will do the job of the persons sitting at 
those places.   Keeping so many persons at those 
stations is waste-fid when nobody gels in or gets 
out there, and the train also need not stop for 
fifteen minutes at each of these   stops.   You can 
reduce the entire paraphernalia of Station Master, 
Assistant  Station Masters and others. I must bring 
to your   notice   that   the restaurant near the 
Barog railway station has been closed for the last 
one year. It is a sad affair that we get into the train 
at 7 in the   morning and we have to travel till 
about 1 or 1.30 in the afternoon and there is no 
place where in between we can get a decent meal 
to eat.   I do not know of any railway where the 
passengers are not supposed to eat on the way .   
Here on this line there is not a single  place where   
we can  get except some pari and vegetable. 1 
must tell you Barog is a tourist place where lots of 
foreigners used to set down for lunch. Do you 
expect them to go to puriwallah's shop and eat 
there ? Do you expect them to go two or three 
miles ? There is no place at all where meals can 
be had in a decent restaurant.   Why ? I will tell 
you why this happened.   This railway  restaurant 
used   to    pay   at    the    time  of  Britishers only 
one rupee to the railways as a token of I rent.   On 
a railway   line where only two or three trains go 
in a day,is there any railway restaurant which can 
make money ? If they are not making money, why 
are you  charging them? So much 1 Are we here 
only to charge them ? Then, Sir, it was decided 
that Rs. 101 would be collected.   With great 
difficulty they   were running a restaurant there, 
and you are asking them to pay Rs. 101. But the 
railway people insist on this rent.   Now it has 
become over a thousand   rupees.   For  what   ?   I  
am   also going to ask everybody this question   :  
How can a restaurant pay such a huge amount 
when it does not have even 20 or 30 customers 
per day ?   I think it was doing very good work. If 
the restaurant is not there, we passengers have no   
place   to   go.      for breakfas    or 
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is wrong.    Then ihey said, "We will not give ii 
because ii will result in loss". Our Government 
then told the Central Government, "We will  
bear   the  loss. Whatever income comes you 
take it.   It' it comes to the point where you will 
lose, then we will bear the loss."   I do not see 
why the Central Government should refuse it.    
It is said that it will cost Rs. 2 crores. I or 
Himachal Pradesh, Rs. 2 crores is a very big 
expenditure which we cannol afford.    1 do not 
see why the Central Government is not 
accepting   it,   particularly   when   the   Central 
Government is not going to lose anything as if 
there is any loss, we arc ready to bear it.    We 
know that there will not be any loss on this yard 
because Parmanu is going to be or industrial area 
Secondly,all the f ru i t s  and vegetables and 
other   things  from Himachal   Pradesh comes 
to Parmanu and from Parmanu it goes down. 
Now I will give you another reason why we are 
asking for a yard in Parmanu.   You may have 
seen all  our  apples and  potatoes and  other 
things which leave Parmanu and enter Haryana, 
rotting on   the roadside     to   be  transported on 
a bigger truck.We have no control over that. 
Three miles after Kalka all the apples are dro-
pped and  they are put in another truck and 
taken to Delhi. And it is up to them when they 
want to have  it sent.   So many times we have 
seen 25000, 28000 or even 40000 cases lying 
OB the roadside because we have no say in the 
matter.  We should have a station at Paramanu. 
And thai also I shall explain to you,   because 
your engineers  have gone there and seen  the 
place.   They are ready to have it below the bill 
behind  the town  which is absolutely  a wrong 
place because the main highway goes up where 
we are suggesting for the station. The 
Government  of India   will  have  to construct 
few more miles of road from the station behind 
the hill to go to the place where all the industrial 
area has been located.    I think it should be 
worthwhile for the Government to make it at 
Paramanu especially when we are having all the 
industrial area there.   Then secondly all the 
vegetables and fruits are going to be loaded 
from Paramanu.   I do not think that we are 
going to run into a loss.    When the 
Government of Himachal Pradesh has already 
volunteered to bear the loss, to pay loss I do not 
see why the Government is hesitating in 
building the line and  a railway yard at Para-
manu.   I very strongly request you to look into 
the case personally and see that this privilege is 
given to  us so that the people of those fruit-
growing areas do not suffer because some other 
province is not interested in their out- 
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lunch . 1 can tell you that for the last one year I 
have been reaching Kalka at 6.20 and 1 have 
been taking my breakfast at 6.30 because I 
know there is no breakfast on the way. Lots of 
people are going there by rail Car paying double 
the fare. Are they not entitled to have breakfast 
on the way '? Sometimes you are spending lakhs 
of rupees. But on the issue of a thousand rupees 
this restaurant is not allowed to work. Before 
that we had to struggle to set electricity 
connection there, as the electricity was cut. For 
what reason? They told him; "You are not using 
enough of it". What a logic ? It is not run for 
profit. Now everybody is taking full breakfast at 
6.30 in the morning. I would like the members 
to take their breakfast at 6.30 and see how they 
feel about it. I request the governmentfto make a 
provision for the restaurant to start functioning 
again though it is notjrun on profit. They should 
see the accounts of the restaurant who runs it. If 
it is running it at a loss, then they should not ask 
for meat rent. They should take only a token 
rent. After all he is running it for the service of 
the people. 

Another thing is that we have no broad-
gauge station at kalka. The station is at the fag 
end of Punjab. Himachal Pradesh Can have 
another apart from Paramanu. There is a small 
station at kandooli where we are developing a 
timber yard. It is going to be great big timber 
yard and this is the only broad-gauge station in 
Himachal one. But there is only train which 
stop for sufficient time. It will easily take five 
minutes for people to find out where they have 
to board, the train. This station is going to be the 
gateway of the Himachal or kangra side. If 
trains do not stop there for enough time for 
people to board and un-board, it is easier for 
them to go upto Pathan-kot. Then there should 
be at least two trains— one going from Simla 
and another from Delhi. These things should be 
considered sympathetically. 

Every time we suggest that there should be a 
railway line, we are told that there is no industry 
there- For the last 20 years Government have 
not been able to provide railway lines on the 
ground that there is no industry. Hut how can 
we ask people to start industry when there is no 
railway line. This is going to be a vicious circle. 
Government must come forward and construct 
railway lines and yards. Otherwise industrialists 
will wait for the railway people to start railways 
and railways will wait for the industrialists to 
start industries. Sir, we in Himachal Pradesh 
have crossed the era when 

we used to ask for charity. Do not think you 
are giving charity to Himachal Pradesh. 1 think 
we are now a full-fledged State and you must, 
therefore, consider our demands in a better 
way. Paramanu is also developing in to an 
industrial area. A whole lot of industries are 
coming up there. A station in this area will 
certainly be a paying proposition commer-
cially. 

Now, Sir, I can tell you another thing.   A 
long time ago, after independence, we requested 
the government that we must have the telephone 
system in Kotgarh.   They said that we cannot 
have the telephone because it does not pay. This 
way we had a terrific argument for three years.   
Then finally, Sir, the Government said. "All 
right.   We will give a PCO and see whether it 
pays and if it pays, you can have it".   But, we 
argued them that it will pay, but not in the first 
year because nobody knows about using a 
telephone.   Afterwards, when they put the 
telephone at the PCO, we had 13,000 calls from 
different people of that area asking for the prices 
of foodstuff and so on.   So, we proved to the 
Government that at least  13,000 calls could be 
made. So, Sir, unless somebody starts something 
there, they won't know whether it is paying or 
not.   When we say that we want to make that 
area an industrial area. 1 t h ink .  the Central 
Government must do something to see that it is 
made into an industrial area. Unless the railway 
line is there, people maj not s ta r t  industries and 
unless the industries are started, the Government 
will not give the railway line. This position 
should not he there. 

Now, Sir, there is the Bhakra-Nangal 
railway line. It is with the Bhakra Board. It is 
almost an idle line and we have asked the Rail-
way Board again and again to take over this 
line, bacause it passes through Himachal 
Pradesh and this will be very much beneficial 
to us if we can connect this area with Nangal 
station and board the train on the way instead 
of trying to-go to Nangal. As the railway line is 
already there, the Government does not have to 
spend very much for this and I feel that we 
deserve this much of sympathy from the Central 
Government. 

Then, another thing 1 would like to mention. 
The trains come from Nangal to the fertilizer 
factory. We are very near to the fertilizer 
factory. Actually, Himachal Pradesh is surrou-
nded by this fertilizer factory and other things. 
Now, you have got the railway line to the 
factory. If this can be extended, it will benefit 
us and since we are more worried about the 
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commodities thai come in and go out of llima-
chal Pradesh, if we can get this litie and these 
trains, we will be very much benefited and the 
people of this area, especially of Unna and 
Bilaspur, will stand to gain. 

Then Sir, the National Highway is going 
through Kalka, Nalagarh.Tiratpur to Bilaspur. 
This is under construction now. You know. Sir, 
all the fruits from Kulu pass through Bilaspur to 
Nalagarh side or it has to go to Nangal. Now, if 
there is a railway line, about three or four miles 
towards Nalagarh from Nangal. all our fruits 
from Ktihi. Mandi and Bilaspur area can be 
brought in the wagons instead of their moving 
cither lo Nangal or to any other station which 
are in Punjab house is tell you this, Sir, because 
we find the attitude of our neighbours not so 
neighbourly and we do not want to say harsh 
things about our neighbours. But, we can 
always expect the Central Govern ment to 
understand the meaning of what we are Irving 
to say and help us in these things. 

Then, Sir, there is a place called the Brotte 
wala which is an industrial place near Nangal. 
So, that area also can be fully developed once 
the railway line and the station house been set 
up. Then, Sir, 1 rriusl bring to your notice one 
more thing. Pnnia valley is Known for its 
industries and limber. We have gbl a hydcl 
project inGiri-Bata and now, the Government of 
India is s lat t ing a cement factory in Punta. The 
quarries are in Punta, but in Punta valley their is 
no railway head. A limber "mandi" is also going 
to come up. I I'eel very strongly, Sir, that all 
these industries will not find it easy to run, 
unless the Government gives them the facility of 
a railway line. I know the Government of India 
is going to say that it is a very long line. But the 
Railway Minister in his opening speech on the 
Budget has said that some development will be 
done in every State. So if yon are not going to 
give anything to us. then stop giving anything to 
any other State. You have to give something to 
us. If in the next budget also you bring 
something for others and not a single line is 
given to us, then how do you say that some 
development will be done in all the Slates '.' Wr 
do not ask you lo make a long railway line. But 
Punta deserves a long railway line from 
Jagadhari. Uaiyana and Punjab are full of 
stations, whereas their next province has no 
station whatsoever. A cement factory needs a 
railway line. Still if they want to send cement 
out, all these things will be requiring a railway 
line. 

I must congratulate the Consultative Committee 
for suggesting that the "Nangal Express' should 
be called 'Himaehal Pradesh Express". I 
appreciate the sentiment behind this whole 
gesture, but only by having a name does not 
help us lo set the rail in Himaehal (Time Bell 
Rings). 

One minule. II is exactly like the Srinagar 
Express or Jammu Express where there is no 
railway line. So 1 would request, Sir. again that 
all this demand does not cost you very much 
because these are railway yards. The only 
railway line we askjfor is for Paramanu which 
is 5 miles away from kalka and the Punta 
Valley which is going to be a very important   
industrial  area. 

Sir, I sit down and 1 again hope that the 
Railway Minister is going to look into the 
matter personally and see that the people of 
Himaehal Pradesh who are very much handi-
capped otherwise also come up in this way. I 
hope that the next time we can come anil congra-
tulate the Railway Minister like other people 
who are saying that certain lines have been 
constructed.   Thank you. 

THE VICE-CHAIRMAN (SHRI RAM 
SAilAI) : Shri Jagdish Prasad Malhur. 

 



145 Htuk'tH Railways) [21 MARCH 1972)] 1972-73 146 
 

 
SHRI K. HANUMANTHA1YA : May I say 

that the hon.Member lias to behave, because this 
is a mailer which is before the court ? . . . 

SHRI JAGDISH PRASAD MATHUR : I 
was not going into the facts of the case. I am 
only saying : What about the way in which you 
behaved ?. ... 

SHRI K. HANUMANTHA1YA : I want 
you to give a ruling. This is not the time for 
this.   1 am not afraid or unmindful of the 
allegations he makes.    It is sub judice  

SHRI JAGDISH PRASAD MATHUR : 1 
am not saying any thing  about the case. 
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SHRI K. HANUMAM JIAU A : Sir. I am 
grateful to the many lion. Members who have 
spoken appreeiatcly of the efforts lor improve-
ment that are continuously being made by the 
Railway Administration. In fact, Sir, there are 
some Members who resort to extreme type of 
criticism by using words like •jugglery' and 
'deceit' maybe out of their abundance in the 
heart of the speaker. It may be that the Member 
concerned is always so obsessed with the idea 
of jugglery and deceit thai be speaks in that 
manner. What I expect especially from a 
dignified House like Rajya Sabha, or to put ii in 
English, the Council of Stales, is a correct 
assessment of the situation. If defects are 'here I 
would be grateful if they are pointed out to me 
and I have every sincere desire lo rectify them. In 
those areas where improvement is being 
effected, if some appreciative words are spoken, 
as was done by my lion, friend, Mr. Nawal 
Kishore, it would be not only a correct 
assessment but much encouragement to the 
whole Railway administration. Some hon. 
Members are accustomed to the routine way of 
speaking, even in the free use of sentences and 
phrases to attack the Railway Board with all 
kinds of undignified adjectives. I can only say 
that it is their routine way and the number of 
years they have spent in parliamentary life have 
not in any way improved their language. That is 
all  (hat I can say. 

Sir, the hon. Member from llimachal Pradesh 
spoke so eloquently that I was simply 
overpowered by her eloquence. 1 have great 
regard for her fighting spirit on behalf of her 
Slate. Only she sits at a height of 7,000 feet and I 
cannot easily reach her even through the 
railways. If I am unable lo comply with her 
request for railways, it is not because of want of 
will on the part of the Railway Ministry or the 
Government of India, but because of the place 
where she sits, like Parvathy as—they say— on 
the Himalayas. Nevertheless I assure her that the 
line from Nangal to Nalagarh or Pontanwala will 
be examined for construction. A survey has 
already been ordered, and when the survey 
report is ready. Sir. I suppose her desire will he 
mei provided, 1 say, we base resources enough 
for the purpose. She knows, being a senior 
Member of the House, that the railways are not 
an empire in themselves. Any line that is 
proposed a new, or anv conversion 
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that has to be done, or any facilities to be given, lias 
to be approved in an indirect way, not in a direct 
way. by the Planning Commission because plan 
resources have to be allocated, every live years, for 
the Railways to do some of these th ings .  And that 
is the limitation with w hich we work. Hut it is not a 
limitation which we resent. It is a healthy limitation 
SO that the resources available to the Government of 
India  can be spread over every Ministry to do 
service to the nation in a satisfactory way. 

Sir, many lion. Members who spoke on the 
Railway Budget arc not here. This is one unhappy or 
happy feature. I do not know whether it is unhappy 
or happy. 

SHRI A. D. MANI (Madhya Pradesh) : Very 
unhappy. 

SHRI K. HANUMANTHAIYA : The other day I 
said in the Lok Sabha thai it is a very happy feature 
that Parliament is like a watch-dog. I shall not use 
that word here lest it should be misunderstood. Let 
me use the words "a very vigilant guardian". If 
everything is light with the word, the guardian, 
naturally, sleeps or docs not bestir himself much. It is 
only when there is danger or disturbance to the ward 
that lie wakes up in order to safeguard his interests. 
Now that the railways are running satisfactorily, 
probably hon. Member think. "Jtmciy do." Thay are 
doing their work properly. Even if we do not attend 
the debate or criticise, it is not of much 
consequence." Therefore, I construe it as an indirect 
way of approving the way the railways have been run 
in the last one year. But, if hon. Members lake 
interest, that merely gives me further hope, that they 
may come with further ideas which will help me to 
rectify the mistakes. Even there I welcome. But I can-
not hold in great admiration those hon. Members who 
make criticism and points but do not find time to 
attend through the debate. Nevertheless, I have to 
athere to the path of courtesy and I will make 
references to the hon. Mam-bers who have made 
some points. 

Shri T. U. Anandan raised the point thai 
employees rendered surplus, because of closure of 
some loco sheds, should be provided with alternative 
employment. Instructions have been issued that our 
requirements of artisans should be met by re-
deployment of the surplus staff from the loco sheds 
and similar other locations. They will be given the 
necessary conversion training which may extend to 
six months or even one year, if necessarv. to enable 

them to occupy e qu iva l en t  posts in oilier trades, 
particularly in the ex i s t ing  dicsel and electric loco 
sheds or in the new ones to be set up. 

lie s tated that persons appointed as Chairman of 
the Railway Service Commissions should be familiar 
with the R a i l w a y s '  working and problems and 
should be subject to Government regulations. As 
such only s e rv ing  men should be appointed as 
Chairman. R a i l w a y  Service Commissions. The 
Union Public Service Commission makes the choice 
actually from out of a panel furnished lo them by the 
Railwa: Ministry. The field of choice for this pane1 

consists of serving or retired Railway or othci 
Government servants, ox-Members oi' ParLia ment 
and other eminent persons, includini educationists, 
lawyers and scientists. The rule: provide that the post 
of Member-Sccretar; of any Railway Service 
Commission shouK necessarily be filled by a serving 
Railwa; officer, An officer from the Railway, whet 
recruitment is made, is also co-opted to all the 
selection boards convened by the Commissioi for the 
selection of candidates. Therefore the observations 
that the hon. Member made are  being  implemented. 

My hon. friend, Mr. Sher Khan, statec that the 
improvement in punctuality achieve*, should be 
sustained. As a result of 111 special punctuality drive 
launched during tin period 11-6-71 to 10-7-71 there 
has been as hon. Members have happily noticed 
considerable improvement in punctuality. I do not 
want to exaggerate my own achievement It is for 
hon. Members to judge and sa; whatever they feel in 
the matter. It is tru< that the main line trunk route 
trains are running exactly on time. That amount of 
achicvemen has not been possible in the case of 
branch lines Even there the punctuality has improved 
two fold. The punctuality was 25 lo 30 per cen and it 
has gone up to 50 per cent. I will narrati only one 
instance. Especially in Bihar tin branch line trains 
which pass by villages have t< stop for the peasant to 
put his hay on lop o the train. Unless it is done, the 
Station Maste will be beaten up. Things that are 
happenin. in eastern U.P.and Bihar in the matter of 
mi slit ndling of Railways are a fiction in themselves 
T myself did not know it until I came to thi Ministry. 
Ticketlcss t r a v e l  and misuse o railway facilities arc 
most rampant in thos regions. Elected Members of 
the House ar afraid even to say so because they are 
afraid f their election prospects and various olhe 
mischievous things to which they may be subji 

rtprt  
 
 
 
 
 
 
 



155 Badgvt (Railways) I RAJYASABHA ] 1972-73 156 

|  Shri K.  Haininninlhaiya ] 

people have been enjoying are interfered with. 
This has to stop and this has to stop gradually. 
Therefore, as I have said in my Budget Speech. 
I propose to contact the Chief Ministers and 
other Ministers of Bihar and U.P. after the 
Budget Session. I want to request them to 
salvage the fair reputation of U.P. and Bihar 
from these evils. I want, in the course of a year, 
that the railway system in Bihar, U.P and Bengal 
should work as satisfactorily at Icasl as in the 
rest of the country. This is very dtlicull work. 
This is an evil that is being enjoyed almost as a 
matter of right. And If 1 plead for a little more 
time and patience to enable me to put forth 
extra efforts, I hope the House will be generous 
enough to give it to me. 

The punctuality drive, however, suffered a 
liule set back during the 14-day war in December, 
1971 because of the black-out and also because 
we had to cancel several passenger trains and 
goods trains in order to run the specials. This 
interfered for a little while with the punctuality 
of the railways. But in February the punctuality 
has rallied again. So far as the Railway 
Administration is concerned, including the much 
criticised members of the Railway Board, 1 
might say that we arc very, very sincere in 
working towards the goal of perfect punctuality 
throughout the country. It may not be possible 
in a few months. But that is our ultimate 
objective. 

Sir. Shri Sheel Bltadra Yajee stated that the 
expenditure on welfare of workers has to be 
stepped up as he felt that it was inadequate. He 
is right. He represents labour. He is one of the 
respected leaders of the labour movement. But 1 
want to bring to his notice that the per capita 
expenditure on staff welfare has increased from 
Rs. 34 in 1951 to Rs. 194.3 in 19*70-71. It is a 
phenomenal increase and it should be taken 
notice of by the House. Sir, without 
exaggeration, I say 1 have travelled in Russia. I 
have seen some of the industrial plants in that 
country. The facilities afforded 10 our workers, 
whether in public undertakings like the Indian 
Telephone Factor) in Bengalore or the Loco 
Manufacturing Unit in Madras or in other places 
facilities like clubs, playgrounds and various 
other facilities Ihey are far superior to those 
provided even in the USSR. If I say so, they do 
not believe. I merely want all I hose people to go 
and see the facilities that are given in the USSR 
which is a Communist country and which has a 
workers' Government —i unnn ihixif. with the 
facilities that we I 

have given lo the workers in our public under-
takings, whether they are medical facilities or 
educational facilities or oilier facilities. 

SHRI AKBAR ALI KHAN : But do you 
give it to all '.' 

SHRI K. HANUMANTHAIYA : The 
facilities are not confined to any particular 
class. They are spread over to all classes of 
railway employees. Sir, for instance, the 
Railway Medical and Health Services arc 
comprehensive and cover preventive, curative 
and promotive activities. The services are 
rendered through 97 hospitals and more than 
500 health units arc spread over throughout the 
network of the railways. 

About the supply of medicines about which 
Shri Yajee complained, I want lo bring this 
figure to his notice. The actual expenditure on 
medicines during the last live years is given 
below. In 1966-67, we purchased for our 
Railwaymen Rs. 3.20 crore worth of medicines. 
In the next year it went up by Rs. 20 lakhs, and 
it was maintained at that level in 1968-69. In 
1969-70 it went up to Rs. 410 lakhs. This year I 
have provided Rs. 420 lakhs. Therefore 
progressively even, apart from medical and 
other institutional facilities, the purchase of 
medicines required daily or periodically is 
going up in this fashion. 

He complains that the medicine is diluted. 
Here I join issue with him. It is not the Railway 
Board that dilutes. It is the compounder or the 
doctor at the lower levels who may be doing it. 
Therefore, it is up to the leaders of the labour 
movement to see that these malpractices are not 
done at these levels. The Railway Board and the 
administration are so generous to the workers. If 
the people at the lower level dilute the facilities 
that are given to the rest of the community, it is 
the organised labour unions, who plead always 
for labour who have-to wake up and save the 
reputation of the labour unions from these evils. 
Therefore, while I am prepared to give as much 
medical and other facilities to the railway 
employees as possible I beg of the leaders of 
labour movement to see that these arc used and 
used properly. 

Sir, Mr. Sheel Bhadra Yajee, 1 know, takes 
quite a lot of interest in the Eastern region. He is 
particularly fond of that region because of his 
association with Shri Subhash Chandra Bose 
whose memorial he has laboured to erect in 
Manipur. He wanted a railway line from Silchar 
to  Dharmanagar.    Engineering traffic 
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surveys carried out recently for the Dharmana-
gar-Agartala line measuring 153 kilometres 
and costing about Rs. 45 crores have revealed 
that the line would not be financially justified. 
Traffic surveys have however been included in 
the 1972-73 budget estimates for new lines from 
Akhaura to Sabroom via Dharmanagar and 
from Silchar to Jiribam. The decision regarding 
the construction of these lines will be taken 
after the results of the traffic survey become 
known. 

SHRI SRIMAN I'RAFULLA GOSWAMI 
(Assam) What about the conversion to broad 
gauge from Bengaon in Assam 7 

SHRI K. HANUMANTHA1YA : My 
hon'ble friend is right when he expresses his 
anxiety for that line. 1 made a reply to the point 
in the Lok Sabha. 1 did not want to repeat it. It 
is reported in the press. Nevertheless, in 
deference to the wishes of my hon. friend. 1 state 
this. We do want to give more lines, whether 
new or conversion, to the Eastern region. But a 
new situation has arisen. Prior to the 
establishment of Bangla Desh, as we know it 
today, the trafic system was altogether different 
because the lines of communication had been 
cut off due to the intransigence of the rulers of 
the then Pakistan. We could neither run our 
railways nor could we make use of the waterways 
and roadways. Now that the two Prime 
Ministers, our own Prime Minister and the 
Prime Minister of Bengla Desh, have come to 
agreement for mutual co-operation, it will be 
possible to sort out and rationalise all these three 
systems of communication, railways, waterways 
and roadways. We have to examine afresh, 
therefore, what are the new lines that are 
required, what are the conversions that are 
required, what capacity waterways will be able 
to transport and what is the capacity that the 
roadways would be able to do. Having exa-
mined this in a comprehensive manner, the 
Railway Board and the administration want to 
decide in the light of this assessment as to what 
is needed for the purpose of satisfying the 
people of the  Eastern  region. 

Sir, Slid Balachandra Menon said that the 
contract labour should be abolished. Is he here 
? 

SHRI A. D. MANI : He is here. All your 
critics  are  here. 

SHRI K. HANUMANTHA1YA : Hon. 
Members are aware that the Contract Labour 
(Regulation  and  Abolition) Act,  came  into 

force last year. This Act does not envisage the 
total abolition of contract labour. It provides for 
such abolition in specified cases where certain 
criteria laid down in the Act are satisfied An 
Advisory Board constituted under the Act was 
first to make recommendations in regard, to the 
jobs which have to be taken out of contract 
labour. Such a Board has been constituted by the 
Ministry of Labour and Employment. They have 
yet to make recommendations. We will take 
action as soon as the Ministry of Labour advises 
us in this behalf. In regard to the rest of the 
contract labour which is not to be abolished, the 
Act provides for the registering of employers, 
licensing of contractors and certain other welfare 
measures for the labour employed by the 
contractors, including effective supervision of 
payment of wages by the employers' 
representatives. All contractors are being 
licensed. Thereafter, they will have to follow the 
provisions of the Act, 

Shri Balachandra Menon also made a 
suggestion that committees associating workers 
and the management and also the State 
Governments should be formed. As hon. 
Members are perhaps aware, certain steps have 
been taken recently to associate the labour, 
management and State Governments in 
committees formed to eradicate thefts and 
pilferages on the Railways. This joint effort 
will be continuous and I am certain it will be 
fruitful. 

Sir, Shri Abdulla Koya made references to 
the construction of over or under-bridgcs. I 
wish to bring to the notice of the House, Sir, 
the actual position. With reference to the 
construction of bridges, the rules for apportio-
nment of the cost have been recently liberalised. 
Fifty per cent of the cost of construction of a 24-
feet wide road over-bridge in the city area, 
including a 6-l'eel wide footpath on both sides, 
including approaches but excluding the cost of 
land for the approaches is borne by Railways. 
The balance, together with the cost of any land 
to be acquired for the approaches, is borne by 
the Stale Government or the Road Authority, as 
the case may be. 

The Railway Safety Works Fund was consti-
tuted on 1-4-1966, The amount due to Kerala 
State under this Fund is Rs.l9.2S lakhs appro \i 
mately, up to the year 1971-72. The Safety 
Works Fund is to assist the State Governments 
in meeting their share of the cost. If the State 
Government's share is more then the amount 
under the   Safety Works Fund   available to 



159 Bttdget(Railways) [ RA.IYA SABHA ] 1972-73 160 

[ Shri K. Hanumanthatjra 1 
them . the State Government will have to find extra 
funds from their own  resouteces.   The 
construction of 17 over-bridges has been approved 
for the year 1972-73, of these five are costing more 
then Rs. 5 lakhs each. Prior to this on an average only 
two bridges were being constructed every year in that 
Slate. It has now gone up to 17. Plans and estimates 
for five more proposals for the construction of road 
over-bridges are under fmalisation. These arc 
expected to be approved during this year and in the 
following year. Therefore, the hon. Member and 
other Members from Kerala will feel highly satisfied 
that so many over-bridges are being taken up for 
construction. Never before in the history of that State 
have so many bridges been built in such a short time. 

SHRI B. V. ABPULLA KOYA (Kerala) : Wo 
have been neglected all these years. 

SHRI K. HANUMANTHAIYA : In fact, my 
ambition is to get more money for the purpose. I wish 
my request prevails with the appropr ia te  authorities. 
If a portion for the amount that has been earmarked 
for unemployment, general unemployment, is given 
to the Railway Ministry to construct over and 
underbridges, I will do so with such speed and on 
such equitable basis all over India that employment 
opportunities can be afforded throughout I n d i a  for 
educated and uneducated people and the bridges built 
will be permanent national assets instead of roads 
and other things that are being made in the villages 
which are washed away in the next rainy season. 

Shri K. Chandrasekharan and Shri Koya said that 
trains in the southern region and in particular Madras-
Mangalore Mail should be dieselised. A large number 
of goods and passenger t r a in s  in the Southern 
Railway have already been dieselised. More trains 
will be dieselised when more diesel locos are manu-
factured and become available. They are being made 
in our Diesel Locomotive Work at Varanasi. 1 am 
trying to step up the production  also . . . 

SHRI   B.   V.   ABDULLA   KOYA   :   Our 
grievance is not a single train has been dieselised in 
this particular part of Kerala. 

SHRI K. HANUMANTHAIYA : I have also to 
meet the requirements of other regions. We have to go 
on the basis of all-India priority. Three pairs of 
passenger trains running to the west coast from 
Madras-the t r a i n  numbers are also   given here: 19/20 
Madras    Cochin Mail, 

27/28 West Coast Express and 41/42 Kerala 
I m p r e s s  have been already dieselised. Dieseli-
sat ion of 1/2 Madras Mangalore Mail will be 
considered when adequate diesel locos become 
avai lab le .  I am making this gesture in order to meet 
the wishes of the two honourable Members. They also 
referred to increases in (he monthly season ticket 
fares. Ma> I point out that the rates in Calcutta and 
Bombay areas have been made only equal to those in 
Madras '.' It is only equalisation or as I would call 
rational i s a t ion ,  it is not an extra burden that has 
been imposed. I do not know if the honourable 
Members who criticised the proposal have seen the 
table given on pages 25 and 26 of the Memorandum 
explaining the Budget Proposals. If they do so, they 
will find that for a number of distances there is no 
increase at all in the monthly season ticket fares, and 
for a number of others there are only nominal increa-
ses of 5 paise, 10 paisc and 20 paise. In fact, in the 
Bombay area 53 per cent of the monthly season ticket-
holders will not have to pay an> increase in their fares 
and another M) per cent pay incerases of less than 45 
paise. The percentages in Calcutta are of the same 
order. As I have mentioned, there is every justification 
for equalising the rates for all distances in these three 
cities. But 1 have refrained from doing so and limited 
the increase to a maximum of Rs. 2.15 in the case of 
Bombay and to a maximum of Rs. 1.15 in the case of 
Calcutta. The honourable Mambers I hope will 
ultimately see that this equalisation or what is called 
rationalisation has to be worked out fully in the 
coming years. It is not that we want to treat anybody 
or any city invidiously. In this great country of ours 
where equality of opportunity is guaranteed, equal 
treatment is the basis of our way of life. I do not think 
any honourable Member who seriously thinks on the 
subject wants to perpetuate this i nequa l i t y  of fares 
in these  three ci t ies . 

SHRI MAN SINGH VARMA (Uttar-Pradesh) : 
Why not abolish the class system ? 

SHRI K. HANUMANTHAIYA : My hon. friend 
Shri Mani made a point that information regarding 
train movement is often not available at stations 
because of interruption of line communication. It is 
due to theft of overhead copper wires and 
telecommunication cables. Sections which ate prone 
to theft of copper wires are being provided with 
aluminium wires in replacement. Railways have 
already   commissioned 2,600   route   kms.   of 
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aluminium wires and work is in progress on 
5,000 route kms. more, ll has also been decided 
to provide microwave wireless communicat ion 
on the trunk and other important routes of 
Railways. 4,250 route kms. of microwave 
communication are in use. Work for another 
10,000 route kms.   is in progress. 

He also made a very good point about 
relative advantages of dieselisation and ele-
ctrification. The same point was made by the 
hon. lady Mamber from Himachal Pradesh. The 
point was also made by several hon. Mambers. 
We do not import any diesel oil as such at 
present but we have to import 60 per cent of our 
crude,oil, from which diesel is refined. This 
involves foreign exchange to some extent. 
Diesel oil consumed by Railways, however, 
constitutes only 12.5 per cent of the total diesel 
oil consumed in the country, the balance of 87.5 
being consumed mostly by the road transport 
and a small quantity by the agriculture sector. 
The use of diesel oil on the Railways is six times 
more efficient than diesel oil used by road 
vehicles in terms of the work done, that is, net 
tonne-kilometres per litre of diesel oil. 

The House is aware that we have already 
electrifield the Howarh-Delhi line via the Grand 
Chord and a number of railway lines in the iron 
and coal belt. Two-thirds of the Bombay-
Calcutta line via Nagpur has also been electrified 
and the question of taking up the electrification 
of the section from Durg to Bhusaval via 
Nagpur is also under considration. There are 
also other areas like Bombay-Ahemedabad, 
Kirandul-Waltair, Panskura Haldia and Ma-
dras-Vijayawada which have been taken up for 
electrification. Because of the high in i t ia l  
cost, electrification becomes economical only 
when there is very heavy freight traffic, i. e. of the 
order of 6 to 8 million tonnes a year. 

Sir, 1 was very much enlightened this mor-
ning when an hon. Mamber asked about electric 
generation and consumption in the country by 
way of a Calling Attention Notice. I was 
sitting here and listening to the answer that 
was given by the hon. Minister in charge of that 
portfolio. After bestowing a great deal of 
thought, I am convinced that the ultimate 
solution for this country is electric traction. Coal 
is not a modern material for the purpose of 
traction. Hon. Members know it and I do not 
want to elaborate on that point. Diesel oil 
makes us dependent on foreign resources to 
some extent.   We should not take that risk 

all the time. The cheapest and the best ultima-
taly is electric traction. For that electricity must 
be made available in plenty to beign with. The 
Minister was making the point that except for 
Kerala and Mysore the other States in India are 
not even self-sufficient in the generation or 
electricity. It is only these two States, Kerala 
and Mysore, that are generating electricity much 
more than their requirements and they arc 
selling the surplus electric power to the 
adjoining States. Therefore, I am beginning to 
think why electric traction should not be 
introduced, to begin with, in these two States 
where   electricity   is   available.   In   fact,   Sir, 
the Chief Minister of Kerala and his colleagues 
made the point when I visited that State a few 
months ago that they are prepared to give 
electricity at subsidised rates if the Railways am 
introduce electric traction in their State. These 
are matters for examination, not merely by the 
Railway Administration, but by the Planning 
Commission. If ultimately this examination 
proves the feasibility of electric traction in these 
two States and in Southern India and also 
wherever electricity is available and is offered, 
then.l hope, Sir, to introduce on a phased basis 
electrification of our railway lines. 

Sir, the hon. Members are very much 
sympathetic towards labour. You see, Sir, in a 
democracy, sometimes distrotion of thinking 
also takes place. It is inevitable. But, we have to. 
as wiser people, restrain it with an effort. We are 
all the elected representatives in a democratic 
government and we are always on the side of the 
many and not on the side of a few even if they 
are right. Otherwise, we cannot come to 
Parliament or to power. But, Sir, it is only the 
statesmen who will be able to say where is right 
and where is wrong irrespective of numbers. We 
always plead that the labour is being ill-treated, 
that it is no being paid sufficiently and the 
welfare of labour is not being attended to. These 
speeches I hear in any number. But, Sir, 1 
hardly hear a speech making suggestions as to 
where from to bring the money to meet these 
demands. That portion they conveniently leave 
for me to answer or to bear the whole 
responsibility for this, as the case may be. I beg 
of this House which, under the Constitution, has 
the authority and which is supervising the whole 
working of the Government, to think in a 
balanced manner, because, before we ask for 
something we must know where the resoureces 
come from. Even as we are, I make bold to say 
that the employees in the Railways have not 
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suffered in any way as some of the hon. Mem-
bers think. Sir, especially the CPM Members 
think that it is a fertile ground for them to speak 
on and generate a spirit of following in the 
ranks of labour or the poorer classes of people. 
I want to tell him also-Shri Mono-ranjan Roy 
said that the work has increased, but the 
number of employees has gone down-that it is 
not true. Sir, between 1969-70 and 1970-71, in 
one year, the strength of the staff, that is, 
employees, has increased from 13.52 lakhs to 
13.66 lakhs. If you scrutinise the figure for the 
last decade, you will find that the employment 
number has increased in a very progressive  
manner. 

Sir, as regards remuneration, the total cash 
emoluments of a Class IV employee in the 
initial grade was only Rs. 65/- in 1950-51. 
Today they stand at Rs. 163/- including the two 
instalments of interim relief recently granted. 
Similarly, a clerk used to get Rs. 100/- in 1950-
51 and the same person now gets Rs. 241/- An 
Assistant Station Master was getting only Rs. 
109/- in 1950-51. He now gets Rs. 305/- 
Therefore, the hon. House will see that the 
Railway Administration or the Government of 
India or the Parliament has not treated the 
labour with any degree of step-motherliness as 
is very often made out. In fact, their 
emoluments and their employment 
opportunities have increased as these figures 
show. I want to make the hon. Mambers feel 
that while Ihey plead for increased facilities, 
allowances and salaries to employees, it will 
inevitably lead to increase in freights and fares; 
there is no other go. 

SHRI A. D. MANI :   Quite right. 

SHRI K. HANUMANTHAIYA : When we 
raise it, people object to it. And when we do 
not raise it and there is a deficit budget, then 
hon. Members always think that the railways 
are inefficient and useless. 

Sir, I have heard of a person being placed on 
the horns of a dilemma. These are two horns. 
But here there are three horns : Deficit, wages 
and freight and fares. If you want to put the 
railway administration on three horns, I can 
only plead : Do not be so harsh and unkind. 

Sir, apart from these increases in salaries 
and emoluments, the principal among the 
numerous concessions and facilities extended to 

the employees are improved medical facilities, 
equalisation of the leave admissible to the large 
complement of Class IV staff that is admissible 
to Class I, II and III staff, provision of educa-
tional assistanc and subsidies, increased grants 
to Staff Benefit Fund and several other welfare 
measures, including the opening of substantial 
subsilized hostels in the various linguistic areas 
and the opening of subsidised health homes, etc. 
Sir, in 1950-51 the number of hospitals and 
health units was only 416 with a bed strength of 
2435 and the per capita cost of medical service 
was Rs. 32-30. At present, there are 671 
hospitals and health units with a bed strength of 
10,430. The cost of medical service per capita 
has gone up to Rs. 137.79. Prior to 1950-51, 
Class IV staff, who formed the majority of the 
labour strength, were entitled to leave at half the 
rate admissible to Class 1,11 and 111 staff. This 
has now been increased to what is admissible to 
the later group. Class IV staff were formerly not 
entitled to monetary assistance when they are 
compelled to put their children in schools 
outside their place of work. In 1957, they were 
made eligible for educational assistance of this 
nature. From 1960 onwards, all Class III and IV 
staff have been further given reimbursement of 
tuition fees paid on behalf of the children 
studying up to Higher Secondary standard. 

TheJStaff Benefit fund was being granted a sum 
calculated at Rs. 1/- per head of employee on the 
rolls annually. It has now been increased to Rs. 
4.50 per head. This fund is intended for financing 
various welfare measures, such as sports and 
recreation, relief of the distressed, scouting and 
so on. A special feature added for being financed 
from the Fund is the award of technical 
scholarships ranging up to Rs. 75 per month to 
children of Railway employees who are sent up 
for higher education in science, engineering, 
medicine, etc. There are 14 subsidised hostels in 
the Indian Railways where the children pay so 
little as Rs. 7.50 in the case of the lowest class IV 
employee going up to a maximum of Rs.45 in 
respect of senior class III employees, towards 
both boarding and lodging. These are intended 
for the children of employees who are stationed at 
places which do not have educational facilities of 
the requisite standard. There are also 20 Holiday 
Homes located at hill stations and sea-side resorts, 
at which the employees can spend their leave at a 
nominal charge ranging from 25 Paise per day 
for class IV staff to 75 Paise per day for class III 
staff. There are also two large all-Railway 
Holiday Homes at Srinagar and Pahelgam.   
There are 
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about 300 Handicraft Centres patronised by 
about 44,000 members of railwaymen's families 
who are taught handicrafts such as embroidery, 
knitting, tailoring, etc. during their spare time. 
This helps them to learn some craft and 
augment their family income. The Railways 
also place orders on Railwaymen's families for 
the stitching of certain simple garments for use 
by their staff and in hospitals. 

If an overall view is taken of all the welfare 
measures that have been in operation, it will at 
once be seen that the Railwaymen's means and  
well-being  have  been   progressively  got 
improved.   In fact, the average cost per emplo-
yee in 1950-51, including expenditure on wel-
fare, was Rs. 1,297 and it now stands at Rs. 
3,599.3.    Therefore, as 1 have submitted earlier, 
the House will appreciate that the employees in 
the Railways have not been treated badly or even 
in a stempmotherly fashion.   If I have to remind 
the House of the famous saying of the  Prime  
Minister,  in this country of such large 
unemployment,  it is a  privilege to be employed.   
And Railway employees have all these facilities 
in addition to free passes.   If any  labour leader 
or if any hon. Member—in spit of all these 
facilities and wage-increases— goes  on   egging  
them  to  further   ambitous approach to these 
facilities, they will not be serving the country as 
such.   It may be, they will be serving a section 
of it.   I want the hon. Members to rise to the 
national level of thinking and do justice to all 
manner of people who are employed or 
unemployed-whether in the trade union or 
outside, whether it is one part of the country or 
the other.   In this country today we have to see 
that socialism is not meant only for the 
employed either in the Government service or in  
industries.   Socialism is meant for the 
unemployed primarily but none of us plead for 
the unemployed in the rural areas. All the time 
we are vehemently talking of the cause of the 
employed—to further improve their prospects 
and privileges, salaries and wages. Sir, that 
should be slowed down and their kind attention 
has got to be diverted to the helpless, the 
disorganised, to the underdog who is really 
wallowing in dirt and  mud  in  the villages. If 
the Railways save some money, it must be 
ploughed in national sources so that 5P.M.     the 
other unfortunate people might be helped.   
There are so many other points and I do not 
know whether the House will have the patience... 

SHRI A. D. MANI : I wish to say that under 
your administration the Railways have 
responded very much to public opinion. 

SHRI K. HANUMANTHAIYA : I have notes 
prepared on many more points. It may take one 
hour but I will only emphasise on one point and 
close my speech. My Whip is also giving 
instructions to me. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI OM 
MEHTA) :   You have met all the points. 

SHRI K. HANUMANTHAIYA : I am 
thankful to my Chief Whip because he wants to 
economise on my energy. 

SHRIPREM MANOHAR (Uttar Pradesh) : 
Kindly appraise the House about the availability 
of wagons and how you are going to meet the 
shortage of raw materials like coal to the Small 
Scale industries. It is very important. 

SHRI K. HANUMANTHAIYA : All right. I 
will comply with your point. Coal loading 
reached its peak in 1969-70 when 8176 wagons 
were loaded daily, including 6242 wagons for 
the Bengal and Bihar coalfields. The peak figure 
was 8176 wagons. Thereafter, movement of coal 
from Bengal and Bihar fell off primarily for two 
reasons firstly, the demand leval dropped and 
continued to be low from December 1967 to 
August 1970. Secondly, from September 1970 
onwards the Railways were not able to meet the 
demand in full due to serious dislocation in train 
services in certain sectors arising of the 
unsatisfactory law and order situation and 
prevalence of anti-social activities which cause 
interruptions in railway transport and extensive 
immobilisation of wagons. In the Railway 
Budget speech last year and this year I have 
given figures of how many overhead wires were 
cut, how many railways wagon parts were stolen 
disabling wagon movement. I also indicated 
even the political bundhs which arc staged by way 
of competition from every political parly in the 
estern region affected the movement of wagons 
and 1 have described it in my Budget speech. I 
have already referred to the extraordinary 
situation created by flood and the relief measures 
for refugees and the need for national security 
and Defence. During the 14 days' war and 
subsequently, the House will appreciate, the 
wagon movement for the private civilian use 
could not in the very nature of things come up to 
satisfaction. Even before these pressure: were 
over, vigorous measures were initiated tc set up 
loading from the Bengal and Bihar field as a 
result of which the daily average    loadin 



167 Budget (Railways) [ RAJYA SABHA ] 1972-73 168 

[ Shri K. Hanumanihaiya ] 

went up to 5758 wagons in January and in Feb-
ruary to 6,000. Our aim is to reach loading of 
6500 wagons per day from the Bengal-Bihar coal-
fields. The Railway are confident of reaching 
this goal and do better than 8100 wagons per day 
inclusive of loading from the outlying coalfields. 
Sir, 1 will take lion. Members into my 
confidence about this. This brief is prepared by 
the Railway Board because 1 cannot remember 
all these figures. Now that they have given me 
these figures, if they do not come up to this 
expectation you can be rest assured I will hold 
them responsible. 

SHRI PREM MANOHAR : Not for coal 
alone but for other raw materials also. I may 
just bring to your kind notice that in Saurashtra 
there are soda ash factories. In yesterday's 
papers ii is reported that all these soda ash 
factories are to be closed down in view of the 
fact that they could not get booking facilities 
for the last 11 months while soda ash is being 
sold in black market at a premium of Rs. 500/-
per tonne. The Government is only helping the 
blackmarketeers by not providing wagons to 
move soda ash from the factories to the 
consumers. 

SHRI K.HANUMANTHA1YA : Nobody 
need help the blackmarketeers; they help 
themselves. 

SHRI PREM MANOHAR : But the 
Government should provide wagons to these 
facteries. 

SHRI K. HANUMANTHAIYA : 1 assure 
hon. Members that it is in my own interest, it is 
in the interest of our finances to move more 
wagons. 1 am not patronsing anybody by 
providing wagons; J would help my own 
railway system and bring about a better reputa-
tion for its finances. Therefore 1 am conscious 
of it and I will do it. 1 invite every hon. Member 
to bring it to my notice. Many of them write to 
me; they come to me wherever they find ihere is 
wagon shortage and I immediately join in 
conference with the concerned Member and the 
Director and 1 try to do my very best in order to 
meet those demands because knowing as we do 
the set-up, we have to make the best use of our 
national resources and wagons and arc national 
resources. There are certain impediments and 
difficulties and there are also criminal activities 
and I am taking steps to check them. 

So far as corruption is concerned of which 
he spoke, it is there but kindly gee that corrup-
tion is not the monopoly of the Railway 
Administration alone. 

SHRI A. D. MAN1 : Not at all. 

SHRI PREM MANOHAR : That is a fact. 
SHRI   K.   HANUMANTHAIYA   :   And 

corruption is not the monopoly of one country 
or of one age, but even though it is a persistent 
evil . . . 

SHRI SHEEL BHADRA YAJEE (Bihar) : 
Product of capitalism. 

SHRI K. HANUMANTHAIYA : Mr. 
Khrushchev himself in a public speech pointed 
out that there is corruption even in the USSR. 
Therefore don't worry about capitalism and 
socialism. Human nature is the same whether it 
is socialism or capitalism. 

SHRI A. G. KULKARNI (Maharashtra) : It 
is coming from the days of vedas. {Interruptions) 
If you go through the Vedas and Mahabharata, 
you will see corruption there. You have not 
read them perhaps, 

SHRI AKBAR ALI KHAN : But it does not 
mean that  it should continue. 

SHRI A. G. KULKARNI : But it is a human 
faillfng; what can you do ? 

SHRI K.HANUMANTHAIYA: Mr. Kul-
karni is right. Suppose the human body gets 
aflicted by a disease or illness. Nobody says a 
disease has come, let me not call a doctor, let me 
not take any medicine, let me die of this disease. 
As soon as the disease appears, we call the 
doctor, take the medicine and make efforts to 
cure the disease. Likewise wherever there is 
corruption and malpractice it is a challenge to 
human behaviour; we have to put them down. 
Eternal vigilance is needed not merely for 
liberty but for purity also. Therefore for the 
health and purity of the Railway Administration 
you can be rest essured that I will be one of 
those Ministers who will take the most severe 
steps in order to counteract corruption and other 
malpractices. 

SHRI A. G. KULKARNI : The Minister lias 
not taken cognisance of the persistent demand 
from my area that the Maharashtra area should 
be organised into one railway system—Central 
Railway or anything-right from Sholapur to ... 
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SHRI A. D. MAN1 : What is this ? Delhi is 
also part of Maharashtra. 

SHRI SHEEL BHADRA YAJEE : Don't be  
guided  by  regionalism. 

SHRI A. G. KULKARNI : You have 
orgenised it only on the basis of regions, 
Eastern, Western, Southern, what are these ? 
Sir, I want to know from the Minister the final 
proposals of the Railway Ministry about 
concerntrating the railways in all the Marathi-
speaking areas into one system. That is what I 
asked. 

SHRI K. HANUMANTHAAIYA : Sir, the 
very name 'Maharashtra' is so powerful; 1 
cannot contain it within any bounds or regions, 
nor in any zonal headquarters; I cannot confine 
it to that. The last point; so far as my friend, 
Mr. Kulkarni is concerned, Sir. he need not 
think this is an end of the discussion. We shall 
farther discuss what is the reorganisation 
necessary. It is not merely for one State that we 
have to do. We have to keep the whole country 
in view before we do any reorganisation. 

SHRI AKDAR ALI KHAN : India as a 
whole. 

SHRI K. HANUMANTHIYA : Sir, I want 
to make one very sincere appeal to hon. 
Members to take interest in what I proceed to 
say now. The total surplus cultivable railway 
land available in the country is more than 
1,20,000 acres. Out of this 80,000 acres (42,000 
acres through State Governments and 38,000 
acres directly by the Railways) have 
been licensed to cultivators for 'grow more food' 
purposes. The total estimated annual income is 
approximately Rs. 8 lakhs. The surplus 
cultivable railway land in between Stations is 
normally handed over to the State Governments 
for management for 'grow more food' purposes, 
while the same at Stations and in Railway 
colonies is allotted to the Railway employees and 
to the cooperative societies formed by 
railwaymen for purposes of 'grow more food'. 
At such locations where climatic and soil 
conditions are suitable, the Railway 
administrations have been instructed to encou-
rage the cultivation of castor, sunflower and' 
other plantation crops. Exploratory pilot 
projects are being done on the South Eastern 
Railway with the cooperation of the Agricul-
tural Research Institute. I have issued instruc-
tions for licensing all railway tanks and burrow- 

pits   for    pisci-cullure.   In   such   cases   f i rst  
preference may have to be given to cooperative 
societies   formed   by   railway   employees.   In 
case railway employees do not come forward, 
the same may be given to other cooperative 
societies  too  or  farmers  or  landless  people. 
The Railways have also been directed to take up 
the programme of tree plantation in vacant 
railway lands taking care that the trees grown do 
not affect the electric, telegraph and telephone 
lines and signals.   I am also issuing instructions 
for use of railway land for purposes of other 
appropriate cultivations as suited to the locality.   
The real point is that the efforts that have been 
made so far by the Railway administration in the 
way I have stated have not been very effective.   
As I go in a railway train to any place, 1 do not 
see any  crop at all on either side of the track. It 
means that all these schemes that have been 
briefed   to me are on paper only. Hereafter I 
propose to make them really   effective.   People 
must not only see these schemes on paper but see 
also the crops in the fields on either side of the 
track.   It is here that I seek the cooperation of 
hon.   Members, at least in their constituencies, 
or in places round about their residences.   They 
have to be catalytic agents- as they say—and 
organise the State Government officials, the 
Railway officials, and the labour union people to 
put in their joint efforts in order to make use of 
this land for productive  purposes.   Someone 
tails me that even if we grow only, castor, we 
can make more than Rs.  10 crores a year out of 
this land.   That docs not require much care and 
effort   or   manure.   Under   the   new   scheme 
even if only sun-flower plant is grown it will be   
more   remunerative.   The   people   who 
cultivate must be imbued with a sense of pro-
ducint  more, thereby  paying homage to the 
motherland.    It is not by agitation, strikes and 
the pursuit of selfish class interests or wage 
interests that the country can be served properly. 
The other day I read a   write-up in the New 
York Time magazine about   the progress that 
China is making.   I request every hon.    Mem-
ber to read it.   There the labourer is so consci-
ous of the advance of   his country that, when-
ever a discussion takes place, he will measure 
his work or work in terms of doing national 
good.   There is never a case of organising for 
the purpose of promiting ons's own class interest 
or personal interest. In Japan I was amzed to 
find that employees in the industrial and govern-
mental  undertakings  refuse  to   go   on  leave 
even when they are entitled to it.   Their method 
of construction is this : "If I go away and some-
one else does the work during   my absence, that 
proves that I am not indispendsabie.    I 
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can be dispensed with. I must be in the plant or 
in the industry for making myself to be an 
indispensable man. That is the honour to which 
I should be entitled." Therefore, they refuse to 
take leave, even though the rules framed allow 
them to take so many days leave. The result is 
that the topmost executive compels them by some 
other means to take leave. If Japan has come up 
to that standard of industrial development, it is 
because of the spirit of the worker of this kind. 
If China has already become a world power it is 
because concentrated work is done in order to 
make the country great.   The new labour policy 
that we have 

to forge in this country, whatever might be the 
denomination of the labour union, is that it 
should be not class-oriented or selfish-oriented, 
but country-oriented or nation-oriented. It is 
only then that we will be able to become a great 
power that destiny has decreed this country to 
become.   Thank you. 

THE VICE-CHAIRMAN (SHRI RAM 
S4HAI) : The House stands adjourned till 11  
A.M. tomorrow. 

The House then adjourned at 
seventeen minutes past five of the 
clock till eleven of the clock on 
Wednesday, the 22nd March.. 1972. 

N. D. P. I. 


